"IN THE INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES, MUMBAI

Orders ready for Pronouncement on 20;04.2026
Combination: Shri Om Prakash Kant, AM & Shri Anikesh Benerjee, JM

Author

Sr. ITA No. Name Bench D.O.H.
No.
1. 1574 /Mum /2026 | Sankathaprasad Shyamraj H 15.04.2026 | AM
Rajbhar
2. 1703/Mum/2026 | Shree Sundha Steels Pvt. H(SMC) 15.04.2026 | AM
Ltd.
3. 558 /Mum/2026 | Sampatlal Schanlal Jain A 09.04.2026 | AM
4. 1635/Mum /2026 | Afzal Abdul Khalig Ahmed | H (SMC) 13.04.2026 | AM
5. | 8604/Mum/2025 | Ashwin Popatlal Shah A 09.04.2026 | AM
and CO No. 95 / :
Mum /2026
6. 1381/Mum /2026 | Rustomjees Ozone Co-Op H(SMC) 08.04.2026 | AM
7. 927 /Mum/2026 | Anuradha Sharma H (SMC) 13.04.2026 | AM
8. 1313/Mum/2026 | Mohammed Raza Hasnain | H (SMCQ) 13.04.2026 | AM
Shaikh
9. 1380/Mum/2026 | Trishladevi Mukesh Jain H (SMC) 13.04.2026 | AM
10. 8555/Mumy2025 | Amul Kalyanji Sadiwala A 09.04.2026 | AM

NN
(M. Ranganath Vithal)
Sr. Private Secretary
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